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ALPHABETICAL LIST OF MEMBERS 
OF THIRTEENTH LOK SABHA 

A 

A. Narendra. Shri (Medak) 

Abdullah, Shri Omar (Srinagar) 

Abdullakutty, Shri A.P. (Cannanore) 

Acharia, Shri Basu Deb (Bankura) 

Acharya. Shri Prasanna (Sambalpur) 

Adhi Sankar, Shri (Cuddalore) 

Aditya Nath, Yogi (Gorakhpur) 

Adsul, Shri Anandrao Vithoba (Buldana) 

Advani. Shn L.K. (Gandhi Nagar) 

Ahamed, Shri E. (Manjeri) 

Ahmad, Shn Daud (Shahabad) 

Aiyar. Shri Manl Shankar (MaYlladuturai) 

Alaya Kumar. Shri S. (Otlapalam) 

Alva. Shrimali Margaret (Canara) 

Alvi. Shri Rashid (Amroha) 

Ambareesha, Shri (Mandya) 

Ambedkar. Shri PrakashYashwant (Akola) 

Amir Alam, Shri (Kairana) 

Ananth Kumar, Shri (Bangalore South) 

Angle, Shri Ramakant (Marmagao) 

Argal, Shri Ashok (Murena) 

Arya, Dr. (Shrimati) Anita (Karol Bagh) 

Athawale. Shri Ramdas (Pandharpur) 

Atkinson, Shri Denzil B. (Nominated) 

Azad, Shri Kirti Jha (Darbhanga) 

B 

Baalu, Shri T.R. (Madras South) 

Babban, Rajbhar, Shri (Salempur) 

Babbar, Shri Raj (Agra) 

'Bachda', Shri Bachi Singh Rawal (Almora) 

(iii) 

Badnore. Shri Vijayendra Pal Singh (Bhilwara) 

Baghel, Prof. S.P. Singh (Jalesar) 

Bainda, Shri Ramchander (Faridabad) 

Bais, Shri Ramesh (Raipur) 

Baitha, Shri Mahendra (Bagaha) 

Baliram, Dr. (Lalgunj) 

Banatwalla, Shri G.M (Ponnani) 

Bandyopadhyay, Shri Sudip (Calcutta North West) 

Banerjee, Kumari Mamata (Calcutta South) 

Banerjee, Shrimati Jayashree (Jabalpur) 

Bangarappa, Shri S. (Shimoga) 

Bansal, Shri Pawan Kumar (Chandigarh) 

Barman. Shri Ranen (Balurghat) 

Barwala, Shri Surendra Singh (Hissar) 

Basavanagoud, Shri Kolur (Bellary) 

Basavara;, Shri G.S.(Tumkur) 

Basu, Shri Ani! (Arambagh) 

Bauri, Shrimati Sandhya (Vishnupur) 

Baxla, Shri Joachim (Alipurduars) 

Begum Noor Bano (Rampur) 

Behera. Shri Padmanava (Phulbani) 

Bhadana, Shri Avtar Singh (Meerut) 

Bhagat, Prof. Dhukha (Lohardaga) 

Bhagara, Shri Tarachand (Banswara) 

Bhargava, Shri Girdhari Lal (Jaipur) 

Bhatia, Shri R.L. (Amritsar) 

Bhaura. Shri Bhan Singh (Bhalinda) 

Bhuna, Shri Kantilal (Jhabua) 

Bind. Shri Ram Rati (Mirzapur) 

Bishnoi, Shri Jaswant Singh (Jodhpur) 

Bose, Shrimati Krishna (Jadavpur) 

Botcha. Shri Satyanarayana (Bobblli) 



Brahmanaiah, Shri A. (Machilipatnam) 

Brar, Shri J.S. (Faridkot) 

Bundela, Shri Sujan Singh (Jhansi) 

Bwiswmuthiary, Shri Sansuma Khunggur (Kokrajhar) 

C 

C. Suguna Kumari, Dr.(Shrimati) (Peddapali) 

Chakraborty, Shri Ajoy (Basirhat) 

Chakraborty, Shri Swadesh (Howrah) 

Chakravarty, Shrimati Bijoya (Guwahati) 

Chandel, Shri Ashok Kumar Singh (Hamirpur, U.P.) 

Chandel, Shri Suresh (Hamirpur, H.P.) 

Chandra Shekhar, Shri (Ballia, U.P.) 

Chatterjee. Shri Somnath (Bolpur) 

Chaturvedi. Shri Satyavrat (Khajuraho) 

Chaubey. Shri Lal Muni (Buxar) 

Chaudhary, Shri Haribhai (Banaskantha) 

Chaudhary, Shri Ram Raghunath (Nagaur) 

Chaudhary. Shri Ram Tahal (Ranchl) 

Chaudhri, Shri Manibhai Ramjibhai (Bulsar) 

Chauhan. Shri Bal Krishna (Ghosi) 

Chauhan. Shri Nandkumar Singh (Khandwa) 

Chauhan. Shri Shnram (Basti) 

Chautala. Shri Ajay Singh (Bhiwani) 

Chennlthala, Shri Ramesh (Mavelikara) 

Chlkhalia. Shrimati Bhavnaben Devrajbhai (Junagarh) 

Chinnasamy, Shri M. (Karur) 

Choudhary, Col. (Retd.) Sona Ram (Barmer) 

Choudhary. Shri Nikhil Kumar (Katihar) 

Choudhary, Shrimati Reena (Mohanlalganj) 

Choudhry, Shri Padam Sen (Bahraich) 

Choudhury. Shri A.B.A. Ghani Khan (Maida) 

Chouhan. Shri Nihal Chand (Sriganganagar) 

Chouhan, Shri Shivraj Singh (Vidisha) 

(iv) 

Chowdhary, Shri Adhir (Berhampore, West Bengal) 

Chowdhary, Shrimati Santosh (Phillaur) 

Chowdhury, Shri Bikash (Asansol) 

Chowdhury, Shrimati Renuka (Khammam) 

o 
0' Souza, Dr.(Shrimati) Beatrix (Nominated) 

Daggubati, Shri Ramanaidu (Bapatla) 

Dahal, Shri Bhim (Sikkim) 

Dalit Ezhilmalai, Shri (Tiruchirappalli) 

Das, Shri Khagen (Tripura West) 

Das, Shri Nepal Chandra (Karimganj) 

Dasmunsi, Shri Priya Ranjan (Raiganj) 

Dan, Shri Tribhuwan (Akbarpur) 

Daltatreya, Shri Bandaru (Secunderabad) 

Deepak Kumar, Shri (Unnao) 

Delkar, Shri Mohan S. (Dadra and Nagar Haveli) 

Deo, Shri Bikram Keshari (Kalahandl) 

Dev, Shri Sontosh Mohan (Silchar) 

Deve Gowda, Shri H. D. (Kanakpura) 

Devi, Shrimati Kailasho (Kurukshetra) 

-Ohikale, Shri Uttamrao (Nasik) 

Dhinakaran, Shri T. T. V. (Periyakulam) 

Oiler, Shri Kishan Lal (Hathras) 

Diwathe, Shri Namdeo Harbaji (Chimur) 

Dome, Dr. Ram Chandra (Birbhum) 

Dudi, Shri Rameshwar (Bikaner) 

Dullo, Shri Shamsher Singh (Ropar) 

Durai, Shri M. (Vandavasi) 

E 

Eden, Shri George (Emakulam) 

Elangovan, Shri P.D.(Dharmapuri) 

F 

Farook, Shri M.O.H. (Pondicheny) 



Femandes, Shri George (Nalanda) 

G 

Gadde, Shri Ram Mohan (Vijayawada) 

Gadhavi, Shri P.S. (Kutch) 

Galib, Shri G.S. (Ludhiana) 

Gamang, Shrirnati Hema (Koraput) 

Gamlin, Shri Jarbom (Arunachal West) 

Gandhi, Shri OiJipkumar Mansukhlal (Ahmednagar) 

Gandhi, Shrimati Maneka (PiJibhit) 

Gandhi, Shrimati Sonia (Amethi) 

Gangwar, Shri Santosh Kumar (Bareilly) 

Gautam, Shrimati Sheela (Aligarh) 

Gavit, Shri Manikrao Hodlya (Nandurbar) 

Gavit, Shri Ramdas Rupala (Ohule) 

Gawali, Kumari Bhavana Pundlikrao (Washim) 

Geete, Shri Anant Gangaram (Ratnagiri) 

Gehlot, Shri Thawar Chand (Shajapur) 

George, Shri K. Francis (Idukki) 

Ghatowar. Shri Paban Singh (Oibrugarh) 

Giluwa, Shri Laxman (Singhbhum) 

Goel, Shri Vijay (Chandni Chowk) 

Gogoi. Shri Dip (Kaliabor) 

Gohain, Shri Rajen (Nagaon) 

Govindan, Shri T. (Kasargod) 

Gowda, Shri G. Putta Swamy (Hassan) 

Gudhe, Shri Anant (Amravati) 

Gupta, Prof. Chaman Lal (Udhampur) 

H 

Hamid, Shri Abdul (Ohubri) 

Handique, Shri Bijoy (Jorhat) 

Hansda, Shri Thomas (Ra;mahal) 

Haokip, Shri Holkhomang (Outer Manipur) 

Haque, Mohammad Anwarul (Sheohar) 

(v) 

Hassan, Shrl Moinul (Murshldabad) 

Hussain, Chowdhary Tallb (Jammu) 

Hussain, Shri Syed Shahnawaz (Kishangunj) 

Indora, Dr. Sushil Kumar (Sirsa) 

J 

Jadhav, Shri Suresh Ramrao (Parbhani) 

Jaffer Sharief, Shri C.K. (Bangalore North) 

Jag Mohan, $hri (New Delhi) 

Jagannath, Dr. Manda (Nagar Kurnool) 

Jagathrakshakan, Dr. S. (Arakkonam) 

Jai Prakash, Shri (Hardoi) 

Jain, Shri Pusp (Pall) 

Jalswal, Dr. M.P. (Bettiah) 

Jaiswal, Shri Jawahar lal (Chandoull) 

Jaiswal, Shri Shankar Prasad (Varanasi) 

Jaiswal, SM Shriprakash (Kanpur) 

Jalappa, Shri R.L. (Chikaballapur) 

Jatiya, Or.Satyanarayan (Ujjaln) 

Javiya, Shri G.J. (Porbandar) 

Jayaseelan, Dr. A.O.K. (Tiruchendur) 

Jha, Shri Raghunath (Gopalganj) 

Jigajinagi, Shri Ramesh C. (Chikkodi) 

Jos, Shri A.C. (Trichur) 

Joshi, Dr. Murli Manohar (Allahabad) 

Joshi, Shri Manohar (Mumbai North Central) 

K 

Kaliappan, Shri K.K. (Gobichettipalayam) 

Kamal Nath, Shri (Chhindwara) 

Kamble, Shri Shivajl Vithalrao (Osmanabad) 

Kannappan, Shri M. (Tiruchengode) 

Kanungo, Shri Trilochan ( Jagatsinghpur) 

Karunakaran, Shri K. (Mukundapuram) 



Kashyap. Shri Bali Ram (Bastar) 

Kaswan. Shri Ram Singh (Churu) 

Katara. Shri Babubhai K. (Dohad) 

Kataria. Shri Rattan Lal (Ambala) 

Kathlria, Dr. Vallabhbhai (Rajkot) 

Katiyar, Shri Vinay (Faizabad) 

Kaur, Shrimati Preneel (Patiala) 

Kaushal, Shri Raghuvir Singh (Kota) 

Khabri. Shri Brijlal (Jalaun) 

Khaire. Shri Chandrakant (Aurangabad, Maharashtra) 

Khan, Shri Abul Hasnat (Jangipur) 

Khan, Shri Hassan (Ladakh) 

Khan. Shri Mansoor Ali (Saharanpur) 

Khan. Shri Sunil (Durgapur) 

Khandelwal. Shri Vijay Kumar (Betul) 

Khandoker, Shri Akbor Ali (Serampore) 

Khanduri, Maj. Gen. (Retd.) B.C. (Garhwal) 

Khanna, Shri V;nod (Gurdaspur) 

Khunte, Shn P.R.(Sarangarh) 

Khurana. Shn Madan Lal (Delhi Sadar) 

Knplam. Shri Shrichand (Chittorgarh) 

Krishnadas. Shri N.N. (Palghat) 

KrishnamraJu. Shri (Narsapur) 

Krishnamurthy, Shri K. Balarama (Ongole) 

Krishnamurthy. Shri K.E. (Kurnool) 

Krishnan. Dr. C. (Pollachi) 

Krishnaswamy, Shri A. (Sriperumbudur) 

Kulaste, Shri Faggetn Singh (Mandala) 

Kumar, Shri Arun (Jahanabad) 

Kumar. Shri V. Dhananjaya (Mangalore) 

Kumarasamy, Shri P. (Palani) 

Kuppusami, Shri C. (Madras North) 

Kurup, Shri Suresh (Kottayam) 

(vi) 

Kusmaria. Dr. Ramkrishna (Darnoh) 

Kyndiah. Shri P.R. (Shillong) 

L 

Lahiri, Shri Samik (Diamond Harbour) 

Lepcha, Shri S.P. (Darjeeling) 

M 

M. Master Mathan. Shri (Nilgiris) 

Mahajan, Shri Y.G. (Jalgaon) 

Mahajan, Shrimati Sumitra (Indore) 

Mahale, Shri"Haribhau Shankar (Malegaon) 

Mahant, Dr. Charan Das (Janjgir) 

Maharia. Shri Subhash (Sikar) 

Mahato, Shri Bir Singh (Purulia) 

Mahtab, Shri Bhartruhari (Cuttack) 

Mahto, Shrimati Abha (Jamshedpur) 

Majhi, Shri Parsuram (Nowrangpur) 

Makwana, Shri Savshibhai (Surendranagar) 

Malaisamy, Shri K. (Ramanathapuram) 

Malhotra, Dr. Vijay Kumar (South Delhi) 

Mallik, Shri Jagannath (Jaipur) 

Mallikarjunappa, Shri G. (Oavangere) 

Malyala. Shri Rajaiah (Siddipet) 

Mandai. Shri Brahma Nand (Monghyr) 

Mandai, Shri Sanat Kumar (Joynagar) 

Mandlik, Shri Sadashivrao Oadoba (Kolhapur) 

Mane, Shri Shivaji (Hingoli) 

Mane, Shrimati Nivedila (Ichalkaranji) 

Manjay Lal, Shri (Samastipur) 

Manjhi, Shri Ramjee (Gaya) 

Mann, Sardar Simranjit Singh (Sangrur) 

Mann. Shri Zora Singh (Ferozepur, 

Maran, Shri Murasoll (Madras .Central) 

Meena, Shri Bherulal (Salumber) 



Meena. Shrimati Jas Kaur (Swai Madhopur) 

Meghwal, Shri Kailash (Tonk) 

Mehta. Shrimati Jayawanti (Mumbai South) 

Mishra. Shn Ram Nagina (Padrauna) 

Mishra. Shri Shyam Bihari (Bilhaur) 

Mistry. Shn Madhusudan (Sabarkantha) 

Mohale. Shri Punnu Lal (Bilaspur) 

Mohan. Shri P. (Madurai) 

Mohite. Shri Subodh (Ramtek) 

Mohol. Shri Ashok N. (Khed) 

Mollah. Shri Hannan (Uluberia) 

MookherJee, Shri Satya Brata (Krishnagar) 

Moorthy. Shri A.K. (Chengalpattu) 

Munda. Shri Kariya (Khunti) 

Muni Lall. Shri (Sasaram) 

Muniyappa. Shri K.H. (Kolar) 

Muraleedharan. Shri K. (Calicut) 

Murmu. Shn Rupchand (Jhargram) 

Murmu. Shn Salkhan (Mayurbhanj) 

Murthi. Dr. M.V.V.S. (Visakhapatnam) 

Murugesan, Shri S. (Tenkesi) 

Muttemwar. Shri Vilas (Nagpur) 

N 

Nagmani. Shri (Chatra) 

Naik. Shri A.Venkatesh (Raichur) 

Naik. Shri Ali Mohd. (Anantnag) 

Naik, Shri Ram (Mumbai North) 

Naik, Shri Shripad Yasso (Panaji) 

Narah, Shrimati Ranee (Lakhimpur) 

Nayak, Shri Ananta (Keonjhar) 

Nishad. Capt. Jai Narain Prasad (Muzzaffarpur) 

Nilish Kumar, Shri (Barh) 

(vii) 

o 
Ola, Shri Sis Ram (Jhunjhunu) 

Oram, Shri Jual (Sundargarh) 

Osmani, Shri A.F. Golam (Barpeta) 

Owaisi, Shri Sultan Salahuddin (Hyderabad) 

p 

Padmanabham, Shri Mudragada (Kakinada) 

Pal, Dr Mahendra Singh (Nainital) 

Pal, Shri Rupchand (Hoogly) 

Palanimanickam, Shri S.S. (Thanjavur) 

Panda, Shri Prabodh (Midnapore) 

Pandey, Shri Ravindra Kumar (Giridih) 

Pandeya, Dr. Laxminarayan (Mandsaur) 

Pandian. Shri P.H. (Tirunelveli) 

Pania. Dr. Raniit Kumar (Barasat) 

Pania. Shri Ajit Kumar (Calcutta. North East) 

Paranjpe, Shri Prakash (Thane) 

Parste, Shri Dalpat Singh (Shahdol) 

Parthasarathi,. Shn B.K. (Hindupur) 

Pasi, Shri Suresh (Chail) 

Passi, Shri Raj Narain (Bansgaon) 

Paswan, Dr Sanjay (Nawada) 

Paswan, Shri Ram Vilas (Hajipur) 

Paswan, Shri Ramchandra (Rosera) 

Paswan. Shri Sukdeo (Araria) 

Patasani. Dr Prasanna Kumar (Bhubaneswar) 

Patel. Dr Ashok (Fatehpur) 

Patel, Shri Chandresh (Jamnagar) 

Patel. Shri Dahyabhai Vallabhbhai (Daman and Diu 

Patel, Shri D&epak (Anand) 

Patel, Shri Dharm Raj Singh (Phulpur) 

Patel, Shri Dinsha (Kaira) 

Patel, Shri Mansinh (Mandvi) 



Patel, Shri Prahlad Singh (Balaghat) 

Patel. Shri Tarachand Shivaji (Khargone) 

Pathak, Shri Harin (Ahmedabad) 

Patil, Shri Amarsinh Vasantrao (Belgaum) 

Palil, Shri Annasaheb M.K. (Erandol) 

Patil. Shri Balasaheb Vikhe (Kopergaon) 

Patil (Yatnal), Shri Basangouda A. (Bijapur) 

Patil. Shri Bhaskarrao (Nanded) 

Palil, Shri Danve Raosaheb (Jalna) 

Patil. Shn Jayslngrao Gaikwad (Beed) 

Patil, Shri Laxmanrao (Satara) 

Palil, Shri Prakash V. (Sangli) 

Patil. Shn R.S. (Bagalkot) 

Patil. Shri Shivraj V. (Latur) 

Patil. Shri Shriniwas (Karad) 

Patll. Shn Uttamrao (Yavatmal) 

Patnalk. Shnmatl Kumudini (Aska) 

Palwa, Shri Sundar Lal (Hoshangabad) 

Pawaiya, Shri Jaibhan Singh (Gwalior) 

Pawar, Shn Sharad (Baramati) 

Pilol, Shrimati Rama (Dausa) 

Ponnuswamy, Shri E. (Chidambaram) 

Potai. Shri Sohan (Kanker) 

Prabhu, Shri Suresh (Rajapur) 

Pradhan, Dr. Debendra (Deogarh) 

Pradhan. Shri Ashok (Khurja) 

Pramanlk, Prof. R.R. (Mathurapur) 

Prasad, Shri V. Sreenivasa (Chamrajanagar) 

Premajam, Prof. A.K. (Badagara) 

Puglia, Shri Naresh (Chandrapur) 

R 

Radhakrishnan. Shri C.P. (Coimbatore) 

Radhakrishnan. Shri Pon (Nagercoil) 

(viii) 

Radhakrishnan. Shri Varkala (Chirayinkil) 

Rai, Shri Nawal Kishore (Sitamarhi) 

Raja. Shri A. (Perambelur) 

Rajbangshi, Shri Madhab (Mangaldoi) 

Raje. Shrimati Vasundhara (Jhalawar) 

Rajendran, Shri P. (Quilon) 

Rajesh Ranjan alias Pappu Yadav, Shri (Purnea) 

Rajukhedi, Shri Gajendra Singh (Dhar) 

Ram Sajivan. Shri (Banda) 

Ram. Shri Braj Mohan (Palamu) 

Ramaiah, Dr. B.B.(Eluru) 

Ramaiah, Shri Gunipati (Rajampet) 

Ramachandran. Shri Gingee N. (Tindivanam) 

Ramshakal. Shri (Robertsganj) 

Ramulu. Shri H.G. (Koppal) 

Rana. Shri Kashiram (Sural) 

Rana. Shri Raju (Bhavnagar) 

Rao, Shri Ch. Vidyasagar (Karimnagar) 

Rao, Dr. D.V.G.Shankar (Parvathlpuram) 

Rao. Shri Ganta Sreenivasa (Anakapalli) 

Rao. Shri S.B.P.B.K. Satyanarayana (Rajahmundry) 

Rao, Shri Y. V. (Guntur) 

Rashtrapal, Shri Pravin (Patan) 

Rathwa. Shri Ramsinh (Chhota Udepur) 

Rau. Shrimati Prabha (Wardha) 

Ravi. Shri Sheesh Ram Singh (Bijnor) 

Rawale. Shri Mohan (Mumbai South Central) 

Rawat. Prof. Rasa Singh (Ajmer) 

Rawat. Shri Pradeep (Pune) 

Rawat. Shri Ramsagar (Barabanki) 

Ray, Shri Bishnu Pada (Anda!'lan and Nicobar Islands) 

Reddy, Shri A.P. Jithender (Mahabubnagar) 

Reddy, Shri B.V.N. (Nandyal) 



Reddy. Shri Chada Suresh (Hanamkonda) 

Reddy. Shri G. Ganga (Nlzamabad) 

Reddy. Shri Gutha Sukender Nalgonda) 

Reddy. Shri N. ~IlJnardhana (Narasaraopet) 

Reddy. Shri N.R.K. (Chittoor) 

Reddy. Shri S. Jaipal (Miryalguda) 

Reddy. Shri Y.S. Vivekananda (Cuddapah) 

Renu Kumari. Shrimati (Khagaria) 

Riyan. Shri Baju Ban (Tripura East) 

Rizwan Zahir. Shri (Balrampur) 

Rongpi. Dr. Jayant (Autonomous District Assam) 

Roy. Shri Subodh (Bhagalpur) 

Roy Pradhan. Shri Amar (Coochbehar) 

Rudy. Shri Rajiv Pratap (Chhapra) 

S 

Sahu. Shri Anadi (Berhampur. Orissa) 

Sahu. Shri Tarachand (Durg) 

Sai. Shri Vishnudeo (Raigarh) 

Saiduzzama. Shri (Muzaffarnagar) 

Samantray. Shri Prabhat (Kendrapara) 

Sanadi. Prof. I.G. (Dharwad South) 

Sanghani. Shri Dileep (Amreli) 

Sangma. Shri Purno A. (Tura) 

Sangtam. Shri K.A. (Nagaland) 

Sangwan. Shri Kishan Singh (Sonepat) 

Sankeshwar. Shri Vijay (Dharwad North) 

Sankhwar. Shri Pyare Lal (Ghatampur) 

Sar, Shri Nikhilananda (Burdwan) 

Saradgi. Shri Iqbal Ahmed (Gulbarga) 

Sarkar, Dr. Bikram (Panskura) 

Saroj. Shri Tufani (Saidpur) 

Saroj. Shrimati Sushila (Misrikh) 

Saroja. Dr. V. (Rasipuram) 

(ix) 

Sathi. Shri Harpal Singh (Harldwar) 

Sayeed. Shri P.M. (Lakshadweep) 

SCindia. Shri Jyotiraditya M. (Guna) 

Selvaganpathl. Shri T.M. (Salem) 

Sen. Shrimati Minati (Jalpalguri) 

Sengupta. Dr.Nltish (Contai) 

Seth. Shri Lakshman (Tamluk) 

Sethi. Shri Arjun Charan (Bhadrak) 

Shah. Shri Manabendra (Tehri Garhwal) 

Shahabuddin, Mohd. (Siwan) 

Shaheen. Shri Abdul Rashid (Baramulla) 

Shakya. Shri' Raghuraj Singh (Etawah) 

Shandil. Col. (Retd.) Dr. Dhani Ram (Shlmla) 

Shanmugam, Shri N.T. (Vellore) 

Shanta Kumar, Shri (Kangra) 

Sharma. Capt. Satish (Raebarel') 

Shashl Kumar. Shri (Chitradurga) 

Shervanl, Shri Saleem I. (Badaun) 

Shinde. Shri Sushi! Kumar (Solapur) 

Shukla. Shri Shyamacharan (Mahasamund) 

Sikdar, Shri Tapan (Dumdum) 

Singh Deo. Shri K. P. (Dhenkanal) 

Singh Deo, Shrimati Sangeeta Kumari (Bolangir) 

Singh. Capt. (Retd.) Inder (Rohtak) 

Singh. Ch. Tejveer (Mathura) 

Singh. Dr. Raghuvansh Prasad (Vaishali) 

Singh. Dr. Ram Lakhan (Bhind) 

Singh. Dr. Raman (Rajnandgaon) 

Singh. Kunwar Akhilesh (Maharajganj, U.P.) 

Singh. Kunwar Sarv Raj (Aonla) 

Singh, Sardar Buta (Jalore) 

Singh, Shri Ajit (Baghpat) 

Singh. Shri Bahadur (Bayana) 
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LOK SABHA 

Monday, Februery 17, 2003IMagha 28, 1924 (Sao) 

The Lok Sabha met at Fifty minutes past 
Thirteen of the Clock. 

(MR. SPEAKER in the Chair') 

NATIONAL ANTHEM 

(The National Anthem was played) 

13.57 hr.. 

PRESIDENT ADDRESS· 

SECRETARY-GENERAL : Sir. I beg to lay on the 
Table a copy of the President's Address*" to both the 
Houses of Parliament assembled together on the 17th 
February. 2003. 

Honourable Members. 

I extend a warm welcome to you at this first session 
of Parliament in 2003. This is my first Address to Parliament 
at the start of the Budget Session. 

Let me first welcome the newly elected Members of 
the Aajya Sabha. as also of the Lok Sabha. I congratulate 
the people of Jammu and Kashmir who, in the October 
elections to the State Assembly. replied to the threat of the 
bullet with the power of the ballot. The entire Nation is 
grateful to our Armed Forces. Paramilitary Forces. and 
Police Forces for their dedicated service under extremely 
trying conditions. We pay our homage to those who 
become martyrs in the call ot their duty. 

Today I would like all of you to join me in paying 
tribute to Kalpana Chawla and her six fellow astronauts. 
who died in the tragic break-up of Space Shuttle Columbia 
minutes before its touchdown on February 1. The 
remarkable journey of courage and determination that 
made this Indian woman. hailing from a small town in 
Haryana. a Citizen of the Milky Way will remain a source 
of pride for all Bharatvasis and Bharatvanshis. It will also 

• The President delivered the Address In English 

•• (Also placed In Library. See No, L.T 695812003) 

inspire young indians. especially women. to dream big 
and to work. hard to realize their dreams. I commend 
ISRO's gesture in naming the METSAT series of satellites 
after Kalpsna Chawla. 

This is the first session of Parliament after the National 
Development Council adopted t"'e Tenth Five-Year Plan. 
The Plan aims at accomplishLIQ faster economic growth 
with a stronger thrust on employment generation and 
equity. It has set the target of 8 percent annual average 
GOP growth rate during the Plan period. with a companion 
target of 5 crore additional employment and self· 
employment opportunities. The Plan convicingly explains 
why these amibltlous goals are achievable. It has 
distiguished itself from the previous Plans by underscoring 
that it Is not merely a 'Resources Plan. but a Reforms Plan, 
It has deepend the domain of economic retorms by. 
espeCially. providing reforms-linked incentives to Stale 
Governments. It has also broadened the agenda of reforms 
by showing the categorical imperative to remove numerous 
non-financial barriers to faster development through 
reforms in civil service. Judiciary. education. and above 
all. in govemance at all levels . at the Centre. States. and 
Panchayati Raj Institutions. I would esp"!cially like to draw 
the attention of the Union and State Governments to the 
detailed list, conta,,~·:,r1 in the Plan document. ot the 
legislative and administrative initiatives needed to translate 
the Tenth Plan's goals and targets in to reality. 

The Tenth Plan is important for yet another reason. 
No nation attains greatness without an energizIng vIsion 
guiding it. The Prime Minister. in his Independence Day 
address last year. has called upon the people to strive 
towards the goal of transforming India into a Del/eloped 
Nation by 2020. This vision captures our people's 
heightened self-confidence, rooted in India's impre~sil/e 

achievements in many fields. It also reflects the increased 
expectatlons'of our people at the beginning of the new 
century. that India no longer be categorized as a 
developing. much less. a poor country. Nearly 260 million 
people. who are below the poverty line. want to 1010 the 
mainstream of development. Our people are Impatient to 
achieve 100 percent literacy. health for all. shelter lor all. 

prosperity through knowledge-driven productivity, and a 
better quality of life-all of these enriched with our I/alue 
system. Hence. it is time India launched a new vston. 
which I would call ·Vision "2020·. I would like Parliament. 
which is celebrating its Golden Jubillee, to discuss thiS 
subject. I also call upon the Union and State Governments 
to evolve an action plan for making the Tenth Plan a 
People's Plan and Development a People's MOl/ement To 
achieve this they should concentrate on two mantras' 
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Effective Implementation with People's Participation; and 
Effective Communication for People's Participation. 

A key element of "Vision 2020" would be ·Providing 
Urban amenities in Rural Areas (PURA)". More than two-
thirds of India's popultion lives in rural areas. We need to 
give a new thrust to their all-round development through 
a mega mission for their empowerment. This is best 
achieved through provision of four critical connectlvities; 
Physical Connectivity by providing good roads, transport 
services and quality power: Electronic Connectivity by 
providing reliable communication networks; Knowledge 
Connectivity by establishing more professional institutions 
and vocational training centres, schools with high quality 
Infrastructure, teachers who are devoted to teaching, 
production centres for .rural artisans, primary health centres, 
recreation centres, etc., and Market Connectivity that will 
help realize the best value for the products and services 
of rural people, and constantly expand and enrich 
employment opportunities for them. The model envisaged 
is a holistic habitat that woule improve the quality of life in 
rural areas and also help in de-congestion of urban areas. 

National security is a matter of highest priOrity for 
my Government. After the December 13 attack on our 
Parliament by Pakistan-based terrorists, we were 
constrained to deploy our troops along the international 
border. This decision achieved its purpose by showing 
both our firmness and our self-restraint in dealing with our 
hostile neighbour. In October last year, the Government, 
after careful deliberation, decided to strategically redeploy 
the Armed Forces from their positions. This was done 
without compromising on their capacity to respond 
decisively to any emergency, and without lowering their 
vigil in Jammu & Kashmir. 

A comprehensive Nuclear Doctrine has now been 
put In place. This places the ultimate control of our strategic 
assets in the hands of the civilian political executive. The 
country is truly proud of the scientists. engineers, and staff 
of DRDO for the successful test firing of the Agni-1 missile. 
DR DO's other accomplishments include Pinaka, the 
mdigenously developed Area Weapon System, and the 
supersonic missile BrahMos, jointly developed with Russia, 
which has been successfully flight tested. 

Continued incidents of cross-border terrorism in 2002 
agall1 underscored that the chief threat to our internal 
security is external. The killings 01 innocent men, women, 
and children: the choice of members of the families of 
security personnel as special targets: the attack on 
pilgrims-ali this showed that there was a method in the 
madness of Pakistan-supported terrorist violence. However. 
the method did nol succeed. Our people maintained calm 

even in the face of provocative attacks on the Akshardham 
Temple in Gandhinagar and the Raghunath Temple in 
Jammu. However, we must continue to be vigilant against 
an adversary which is unwilling to give up its anti-India 
stand. The assurances given by Pakistan on the issue of 
cross-border terrorism have remained unfult:lled; the 
infra8tructure of terrorist groups remains intact in Pakistan; 
the funding of terrorist groups continues. 

The Centre is fully committed to working closely with 
the newly elected Government in Jammu & Kashmir in its 
efforts to bring peace, normalcy. and economic 
development of the State. The Prime Minister has 
announced projects and schemes worth over Rs. 6,000 
crore covering various aspects of development and security 
with a thrust on generation of new employment 
opportunities for the youth and relief for migrants aff~ted 
by militancy and cross-broder shelling. 

The Governments' concerted efforts to rebuild peace 
in the Northeast are bearing fruit. I send my special 
felicitations to the people of Nagaland, whose yearning 
for peace has imparted strong momentum to the Centre's 
efforts in this direction. I also heartily congratulate the 
Bodo community for the successful cOJlclusiol"l of the 
peace talks. Development work in the Northeastern Region 
has gathered further momentum. A number of infrastructure 
projects have been set up through the Non-lapsable 
Central Pool. through which more than Rs. 1.500 crore 
have so far been released. The people's long-standing 
demand for better facilities for air travel in the Northeast 
has been addressed with the introduction of four 50-
seater aircraft. 

During the past three decades, about Rs. 550 crore 
were given to the States to modemize their police forces. 
In contrast, the Police Modernization Scheme launched 
two years ago has made a fund of Rs. 1,000 crore a year 
for the next ten years. I urge those State Governments 
with poor utilization of this fund to take urgent corrective 
measures. It has been decided to launch the Multipurpose 
National Identify Card Project on a pilot basis in thirteen 
States from April. 

The prpblem of illegal migration from Bangladesh 
has assumed serious proportions and affects many States. 
There have been reports of Bangladesh territory being 
used by insurgent groups operating in the Northeast. The 
lSI is also active in Bangladesh. This makes the issue of 
infiltration even more ominous. The Government is 
determined to take all necessary steps to check this 
problem. 

The Assembly election in Gujarat have strengthened 

f· 
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democracy and ended a sad chapter in the State's history. 
We mUlt resolve to ensure that communal violence is 
never repeated in any part of our country. The Government 
remains committed to secularism. 

My Govemment has repeatedly made it clear that 
the Ayodhya dispute can be resolved either through 
negotiations between the two communities or through a 
verdict of the judiciary, which has to be accepted by all 
concemed While the judiciary should expedite its work 
and give an early verdict, it is also necessary for political 
parties, religious leaders, and eminent social personalities 
to promote an atmosphere of mutual understanding, 
goodwill, and accommodation. 

The Govemment has a coherent and well-integrated 
strategy for boosting economic growth. Despite the global 
slowdown, the past year has been a fairly good year as 
India continues to be rated amongst the fast growing 
economies. In the first nine months of this financial year, 
India's exports grew by over 20 percent to reach US $ 38 
billion (Rs. 181,300 crore). Despite a relative showdown 
in the economy, the total revenues from excise and customs 
rose by over 15 percent in the first nine months of the 
year. Inflation remained at a moderate level. Our forex 
reserves have crossed US $ 73 billion (Rs. 348,429 
crore). Food stocks are comfortable, and prices of 
essential commodities are stable, despite a a severe 
drought in fourteen States. The recent dip in the estimates 
of the GOP growth has been almost entirely due to the 
shortfall in agricultural production. This has once again 
highlighted the need to rescue our agriculture from its 
excessive dependence on the monsoon by increasing 
public investments in irrigation and in all other inputs that 
increase farm productivity. 

A Task Force on Drought under the chairmanship of 
the Deputy Prime Minister has been constituted. So far 
more than Rs. 1, 000 crore have been released te the 
States under the National Calamity Contingency Fund, in 
addition to over Rs. 1,400 crore as the share of the 
Central Govemment to the Calamity Relief Fund of the 
States. Nearty 50 lakh tonnes of foodgrains worth nearly 
Rs. 5,000 crore have been allocated to the drought-
affected States to generate relief employment through the 
Food for work programme under the Sampooma Grameen 
Rozgar Yojana. 

The Nation has been searching for a lasting solution 
to the recurring problem of droughts and floods, which 
have been taking a huge human and economic toll. 
Networking of our river systems to transfer water from the 
surplus basins to the areas of deficit has engaged people's 
attention for many decades. The Government has set up a 

Task Force to prepare a practical blueprint for this project. 
without compromising environmental safety and the interest 
of displaced people. This initiative will bring significant 
benefits in drinking water, irrigation, power generation. 
inland navigation. and tourism. I must emphasize that this 
mega project does not negate the need for promoting 
small and micro programmes for water conservation at 
local levels. The two area mutually complementary. 

The National Water Resources Council has adopted 
a new National Water Policy emphasizing integrated water 
resources development and management for optimal and 
sustainable utilization of available surface and ground 
water. The Centre has launched a Fast Task Programme 
for the completion of those major and medium irrigation 
schemes that can be completed in one year. Subsequent 
to the approval by the Narmada Control Authority, the dam 
height was raised, and this has mitigated the problem of 
drinking water and irrigation in arid areas of Saurashtra 
and North Gujarat. 

The Swajaldhara programme. launched in December, 
has scaled up the rural drinking water supply initiative to 
cover the entire country. It is a community-led, participatory 
programme to be implemented by the community and the 
Gram Panchayats. The community contributes 10 per cent 
upfront towards capital investment; and 90 percent is 
matched by the Centre. I am happy to inform you that the 
programme's message "Das kadam aap chale, nabbe 
kadam hum chalenge" has evoked excellent response 
from all parts of the country. A new initiative called 
"Hariyall" has been launched to promote integrated 
development of watershed programmes through 
Panchayati Raj Institutions. Considering !'.... ,~cute and 
growing water scarcity. in rural and urban India. it is high 
time we launched water conservation and effiCient water 
use as a people's movement. 

The flow of institutional credit for agriculture and 
allied activities has increased from about Rs. 45,000 
crore 10 nearly Rs. 75.000 crore in the three years. The 
Kisan Credit Card Scheme has made rapid progress 
since its inception three years ago. Over 2.7 crore cards 
were issued till September 2002. All the eligible farmers 
will be covered under this scheme by March 2004. The 
National Agricultural Insurance Scheme is picking up 
well. 

The policy of procurement at the Minimum Support 
Price, while ensuring remunerative prices for wheat and 
rice farmers in surplus States. has resulted in huge stocks 
of rice and wheat with the public agencies. As a responsE' 
to this. the Government has been encouraging exports 01 
food grains. The wide-ranging recommendations on long· 
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term food management made by the High Level Committee 
are being exmined. There is an urgent need to review the 
current policies, which have impeded crip diversification 
and led to unsustainable food subsidies, and to ensure 
crop neutral support to our farmers without excessive 
procurement. 

Fertilizers are a critical component in our scheme of 
food security. The new pricing policy for urea to be 
implemented from April 2003 aims at greater transparency, 
efficiency, and fiscal discipline. While the Government is 
committed to deregulate the marketing and distribution of 
fertilizers, it would ensure that major fertilizers are 
available in the country both in adequate quantity and 
quality at affordable prices, to farmers in all the States. 

Tne sug'!r industry has lately faced serious 
difficulties, constraining the capacity of sugar factories to 
make timely payment to sugarcane farmers. Several 
steps have been initiated to protect the interests of 
sugarcane growers, while ensuring viability of sugar mill!';. 
Sustained efforts are being made to promote horticulture 
as a major area of diversification in agriculture. The cold 
storage scheme is worl~ing well and has created an 
additional capacity of 28 lakh tonnes. A new scheme of 
constructlc..n, renovation, and expansion of rural godowns 
called Grameen Bhandaran Yojana has been launched. 
ThIS scheme will help prevent distress sales by small and 
marginal farmers. A new National Policy on Cooperatives 
has been anncunced. A National Seeds Policy has been 
finalized. Under the scheme of Agriclinics and 
Agribusiness Centres, launched last year, unemployed 
agriculture graduates provide extension services to the 
farmers on payment. Aecognizing the need for value· 
addition in agricultural and horticultural produce, the 
Government has given high priority to the development of 
food processing industries. A Group of Ministers has 
been constituted to propose a single modem integrated 
food law and related regulations, to replace the existing 
myriad laws, which have affected the growth of this sector. 

Ensuring food security for the poor through a 
strengthened Public Distribution System remains a major 
commitment of the Government. The Antyodaya Anna 
Yojana. under which one crore poorest of the poor 
households are entitled to wheat at Rs. 2 a kilo and rice 
at Rs. 3 a kilo. is a proof of this commitment. The Centre 
hopes thta State Governments would speedily remove 
the remaining obstacles in the smooth functioning of the 
PDS. 

The Pradhan Mantri Gram Sadak Yojana is the most 
ambitious rural infrastructure project since independence. 
During the last two years. it has sanctioned over As. 

7,000 crore to the States, enabling construction of about 
20,000 kilometres or roads. Efforts are being made to 
raise additional resources for this project and also devise 
innovative ways of speeding up its implementation. The 
Ministry of Aural Development organized an AII·lndia 
Panchayat Adhyakshas' Conference in April. The 
Sammelan unanimously passed a Resolution urging the 
Central Government to ensure $peedy and effective 
devolution of financial and administrative powers to 
Panchayati Aaj Institutions through an amendment to the 
Constitution. I would like Honourable Members to discuss 
this important proposal from the grassroots. 

The National Highways Development Project is 
one of India's proudest success stories since 
Independence. As against a total of 556 kilometres of four 
and six-lane highways constructed during the first 50 
years of Independence, today we are constru~ting 5 
kilometres of world-class highways every day! The 
Government is spending As. 20 crore a day on 
construction of nearly 15,000 kilometres of world-class 
highways during 1999·2007. The Golden Quadrilateral, 
which measures about 6,000 kilometres, is progressing 
ahead of schedule in many cases. Contracts worth over 
As. 18000 crore have already been awarded, mostly to 
Indian contractors. The Project is already. generating daily 
employment for 2.5 lakh construction workers and 10,000 
supervisors. On completion of its first phase alone, it 
would have created 18 crore mandays of employment. 
Besides giving a big boost of India' cement and steel 
industries, it is expected that the Golden Quadrilateral 
.. lone would achieve a saving of As. 8000 crore yearly on 
fuel and vehicle maintenance costs. The greatest benefit 
of this Project, in my opinion, is that we have demonstrated 
to ourselves and to the world at large that India can now 
think of Big Projects and also implement them in record 
time. 

The Government has taken various initiatives to put 
the Indian Aailways, the country's premier transportation 
infrastructure, on a path of fast-track growth. A new non· 
budgetary investment initiative, called the National Rail 
Vikas Yojana, has been launched. It envisages investment 
of As. 15,000 crore over the next five years. A major 
project, costing over Rs. 3,500 crore. for constructing the 
Udhampur to Baramullah railway line in Jammu & Kashmir 
is being implemented. We will ensure that the first train 
rolls into Kashmir Valley before August 15. 2007. 
Completion of all viable sanctioned railway projects within 
the next ten years, out of a total shelf of projects of about 
Rs. 40,000 crore is also beLng planned. A non·lapsable 
Special Railway Safety Fund of As. 17,000 crore has 
been set up for renewal of over·aged assets and for 
safety - enhancement works. 



9 President Address Magha 28. 1924 (Sake) President Address 10 

Shipping and port development is turning around 
strongly. Total cargo handling capacity of major ports in 
2002 was more than the traffic in the previous year. Indian 
Ports no longer suffer from capacity contraints. resultant 
congestion, and high tum-around time for ships. In its 
continued endeavor to attract private sector investment , 
the Government has offered three major projects for 
operation of container terminals. 

The Government intends to soon bring in new Civil 
Aviation Policy. which will liberalize this sector, usher in 
regulated competition attract investment and modemize 
our airports to provide affordable but world-class services 
to passengers. 

The incredible rate of growth of the telecom services 
in India. the sheer size of the sector. the dramatic 
improvement in quality and the equally dramatic tall In 
tariffs have together scripted one of the major 
achievements ot the country in recent years. This is an 
area where the fruits of reforms have benefited the common 
man directly. Until a tew years ago, people were standing 
in queues to obtain a telephone. Today, several telephone 
companies are standing in queue to get the people to 
choose their telephones. Between April 1999 and October 
2002. 1.67 lakh villges have been covered by village 
public telephones, restllting in 85 percent coverage. The 
number of mobile phones, which was 14 lakhs in April 
1999 has now crossed the one crore mark. What was 
only a tew years ago a symbol of lUXUry has become an 
attordable tool of empowerment for the common man. The 
telecom revolution has also empowered postal services 
in the country. The Post Office network in India. in addition 
to modernizing its core postal services, is poised to offer 
many new value added services. 

India's Information Technology industry. which has 
emerged as the pride ot the nation. continued to do well in 
spite of a slowdown in the global economy. Software 
exports were US $ 7.8 billion during last year and are 
expected to reach US $ 10 billion this year. IT-enabled 
services are also beginning to create large-scale 
employment. I congratulate all our talented IT professionals 
and entrepreneurs. for not only creating wealth for the 
nation but also bringing prestige to India in the International 
Community. 

The media and broadcasting sector has seen a host 
of new initiatives. To promote cousumer choice, the 
Government has mandated a Conditional Access System 
for Pay Channe's. 't will shortly come Into force in four 
metros. Doordarshan and All India Aadio will be supported 
to more effectively discharge their mandate of public 
service braocasting. Community an campus raio stations 

will be allowed to be set up to promote to educational and 
developmental communication. After considered debate, 
the policy has been changed to permit 26 percent FDI in 
Indian print media dealing in news and current affairs. 
However. suitable safeguards have been put in place. 
Effective steps will be taken to curb piracy to protect the 
interests of India's burgeoning entertainment sector. 

The past few years have witnessed a silent revolution 
in housing construction in the country. thanks to a 
combination of government initiatives and falling interest 
rates on housing loans. I am happy to inform you that. 
whereas HUDCO sanctioned around As. 11.000 crore for 
housing construction from 1970 to 1998. in the last four 
years the sanctioned amount is more than that. It has 
sanctioned loans for construction of over 60 lakh new 
houses for poor and lower middle class people since the 
inception of this Government. Other public and private 
housing finance companies have done equally well. The 
Valmik Ambedkar Aawas Yojana that aims at imprOVing 
the living conditions of urban slum dwellers has received 
an overwhelming response. A Challenge Fund for 
catalyzing City-level economic reform programmes will be 
operationalized soon. The Government has given an in 
principle approval for a major project to build married 
accommodation for defence personnel al an estimated 
cost of about As. 17,000 crore and cleared the first phae 
at a cost of As. 5,500 crore . The successful commiSSioning 
of the first phase of the Delhi Metro has created great 
pride and excitement among the people. I congratulate all 
those involved in its meticulous implementation. An Urban 
Transport Policy, and plans to construct melro rail in other 
cities, are on the anvil. 

Power is the prime mover of the development process. 
The good news is that power sector reforms are slowly. 
but surely, showing positive results . Till now 18 States 
have signed the Memorandum of Agreement under the 
Accelerated Power Development and Aeform Programme. 
Privatization of power distribution in Delhi has already led 
to improved supply. To rationalize Ihe tariff fixation 
mechanism. a Central Electricity Aegulatory CommiSSion 
has been set up. State Electricity Aegulatory Commissions 
have been set up in 21 States. A comprehensive Electricity 
Bill before Parliament for approval. The atomic energy 
prgramme has also been progressing well. The Bureau of 
Energy Efficiency has been established. I am happy to 
announce that the plan to achieve 30 percent energy 
savings in Government buildings has well an truly begun 
in Aashtrapati Shavan and in the Prime Minister's Office. 
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Maximum self-reliance is the cornerstone of our 
energy security strategy. So far, three rounds of bidding 
have been invited under New Exploration Licensing Policy, 
and 70 blocks have been awarded, involving an 
investment of about US $ 3 billion (Rs. 14,500 crore). A 
fourth round is planned. The policy has been able to 
achieve its objective of expanding an accelerating 
exploration especially in deepwater areas. It has started 
showing positive results with big discoveries made in 
several places. For the first time. eight blocks have been 
awarded for exploration and production of coal - bed 
methane. ONGC Videsh Limited has started its first ga8 
production from the Vietnam Offshore Gas Project. The 
rate of royalty on crude oil was enhanced recently with 
retrospective effect from April. 1998. The would provide 
additional revenue to the oil producing States. The 
Administered Pricing Mechanism in the petroleum sector 
was dismantled from April 2002. The good news for 
housewives continues. There crore and thirty lakh gas 
connections were released during the last four years, as 
against only three crore and thirty-seven lakh in the last 
forty years. 

Coal is India's principal source for meeting its primary 
and secondary commercial energy requirements. 27 coal 
mining blocks have so far been allocated to 22 companies 
lor captive mintng for specific end-use. The Standding 
Committee of Parliament on Energy has submitted its 
recommendations on the Coal Mines Nationalisation 
(Amendment) Bill 2000, which seks to throw open coal 
mining to the private sector, without the restrictions of 
captive end-use. 

On April 1. India's indirect tax regime will cross a 
major milesto;"le. All our States will move to a uniform 
system of collecting taxes. namely the Value Added Tax. 
Apprehensions that the States may lose revenue in the 
initial period 01 introduction of VAT have been allayed by 
assuring them that the Government of India would 
compensate the revenue loss of the States, if any, upon 
introduction of VAT 

Well-run capital markets an well- regulated financial 
institutions help in mobilizing productive investments for 
faster economic growth. Last year the Government had to 
take a series of corrective and promotive steps to restore 
investors' faith and institutions' health. These include the 
Securitization, Reconstruction of Financial Assets and 
Enforcement of Securities Act, 2002 that allows lenders 
access to the assets of defaulters. The Unit Trust of India 
was successfully restructured with due protection to the 
interests of small investors. SEBI, the stockmarket regulator, 

has been strengthened. Investigations into the recent 
stock market ·scam·, which were carried out by different 
agencies have underscored the limitation of a fractured 
approach. To Investigte such frauds, it has been decided 
to set up a Serious Fraud Investigation Office. The report 
of the Naresh Chandra Committee on Corporate Audit 
and Governance is being examined. The problems faced 
by lOBI, the nation's premier financial institution. have 
necessitated its restructuring into a regular corporate entity. 
A Bill has been introduced to corporatize lOBI. 

The imperative of fiscal consolidation requires that 
public finances are managed beHer. This can take place 
only through greater collection of revenue and controlling 
unproductive expenditure. Increase in revenue will need 
restructuring of the tax system with a focus towards a 
stable, transparent an efficient tax administration. The 
Kelkar Committee's reports on direct and indirect taxes 
are a roadmap to the creation of such a tax regime. On 
expenditure, both the Centre and the States need to 
rationalize their revenue expenditure and to target their 
subsidies better. The Twelfty Finance Commission. which 
has recently been set up, will address these important 
issues. 

The process of disinvestment has gained trrever-
siable momentum as a part of the wider policy of economic 
reforms. State Governments are also following this policy. 
which shows that there is a consensus in practice. The 
proceeds from disinvestment reduce the burden of public 
debt, thereby releasing public resources for the social and 
infrastructure sectors. During the current year, out of thirteen 
cases of disinvestment so far, eleven were of loss-making 
units. The procedures for disinvestment have established 
benchmark norms for transparency, efficiency, adminis-
trative simplicity, and non-discretionary decision-making. 

Social security to the organized and unorganized 
workforce will continue to be the Government's priority 
even in the era of liberalization. Under the Employees 
Provident Fund Scheme, which benefits 3.7 crore 
subscribers, a novel programme 10 reduce claims 
settlement time from 30 days to 2-3 days has been 
Introduced. A nationwide unique Social Secunty Number 
for each worker is being launched. The national minimum 
wage has been revied to Rs. 50 a day. The Second 
National Commission on Labour has given a compre-
hensive report covering a wide range of labour issues. Its 
soecific recommendation are being discussed with various 
stakeholders. Based on- these deliberations, a 
comprehensive umbrella legislation for workers in the 
unorganized sector is being finalized for introduction in 
this session of Parliament. 
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The textile sector is grappling with the challenges of 
a globalized market and problems created by slow 
modernization. Nine Apparel Parks have been sanctioned 
for setting up garment units with state-of·the-art machinery. 
Several new schemes have been approved to Improve 
facilities in major textile centres in the country. At the same 
time. the problems of the traditional handloom and 
handicraft sectors. which provide livelihood to vast numbers 
of our weavers and artisans. are also being compre-
hensively addressed through a special package of 
measures. 

The Government has taken new initiatives aimed at 
strengthening the small-scale sector in the country to 
make it globally competitive. These include schemes for 
technology upgradation, providing collateral free loans, 
enlarging the scope of ISO Certification Scheme, de-
reservation of items in the SSI sector in a phased manner, 
and promotion of small scale industries in the Knowledge 
Economy. The Ministry of Agro and Rural Industries is 
Implementing a number of programmes for the creation of 
employment opportunities for the educated unemployed 
youth both within the outside the KVIC system. 

The new Science & Technology Policy 2003 presents 
a blueprint for India's emergence as a major Knowledge 
Power. It outlines the approach to S & T governance, 
optimal utilization of existing phYSical and knowledge 
resources, development of innovative technologies. 
generation and management of intellecutal property, and 
creation of awareness amongst the people about the use 
and benefits of science and technology. An India Science 
Award of Rs. 25 lakh has been instituted to promote and 
recognize scientific excellence. The rapid strides that India 
has been making In biotechnology give us the confidence 
that we can develop it both for finding cost-effective 
solutions to many difficult problems in healthcare, food 
security. pollution control. etc., and also for realizing new 
avenues of wealth and employment creation. 

India's first meterological satellite was successfully 
launched. The forthcoming launches of satellite in the 
INSAT·3 series will add further capacity to the INSAT 
system. which is already one of the largest domestic 
communication satellite systems in Asia. An exclusive 
satellite for education, EDUSAT, is also under development. 
ISRO has taken up the task of tele-medicine connectivity 
to provide medical services to remote areas. The Indian 
Remote SenSing Satellites continue to provide valuable 
data for our resources survey and management. Ground 
water prospect maps of six States were released recently 
to help locate sites for drilling borewells. 

The richness and diversity of India's blo-resources 
are a major gift of nature to us. The Biological Diversity Bill 
2002, passed in the Winter SeSSion, marked a major 
milestone in India's commitment to conservation and 
sustainable utilization of our bio-resources. An ambitious 
afforesation programme with people's participation that 
'establishes Joint Forest Management Committees in all 
the 1.73 lakh villages located on the fringes of the forest 
areas has been launched. The scope of the National River 
Conservation Plan has been considerably boradened to 
include works in 155 towns along polluted stretches of 29 
rivers spread over 17 States. India successfully hosted the 
Eight Conference of Parties to the United Nations 
Framework Convention on Climate Change in New Delhi 
last year. The successful adoption of the Delhi Declaration 
helped to raise awareness of developing country concerns 
in climate change. India welcomes the adoption of the 
Plan of Action at the World Summit on Sustainable 
Development, which was held in Jonannesburg last year. 

Honourable Members, in my interaction with 
thousands of children acros the country in recent months, 
I have found that they all have a dream to make something 
out of their lives, and something for India. It should be our 
collective responsibility to provide them an environment in 
which they can achieve their dreams. We have been 
implementing the largest intervention strategy in the world 
on child heatlh and nutrition through the netowrk of 
Integrated Child Development Services In recognition of 
the significant services being provided by Anganwadl 
workers, their honoraria have been almost doubled since 
April last year. A National Nutrition Mission has been 
launched in 51 demographically most backwater districts 
of the country. A National Commission for Children. a 
statutory body that will act as an ombudsman for children. 
will also be constituted. 

The Nation's commitment to the universalization 01 
elementary education is reflected in our move to make 
free and compulsory education for all children in the age 
group of 6-14 years a Fundamental RighI. Sarva Shiksha 
Abhiyan, our national programme to discharge this 
Constitutional obligation, has been successfully launched 
with an outlay of nearly Rs. 5,500 crore. Adult literacy 
Schemes have now been implemented In nearly 98 
percent of the districts in the country. The UniverSIty 
Grants Commission. which has completed fifty years, IS 
proposed to be restrucured into the University Development 
Commission.' Necessary amendments to the UGC Act will 
soon be brought in. I also congratulate the liT system for 
having completed fifty years of distinguished service to 
the nation. It has earned global acclaim for the quality of 
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its graduates. Fourteen Regional Engineering Colleges 
have been upgraded as National Institutes of Technology. 
Special thru&l has been provided to address the 
educational needs of minorities. Honourable Members, I 
cannot overemphasize the critical importance of improving 
the quality and management of higher education at all 
levels. This will necessarily entail many difficult reforms, 
which I would like the two Houses to discuss. 

Economic empowerment is a key aspect of women's 
empowerment. The concept of Women's Component Plan 
was introduced as a strategy to ensure that at least 30 
percent of the budgetary resources are spent for the 
benefit of women. I am happy to note that nearly 43 
percent of the budgetary allocation in social sector 
ministries has actually been spent on women-specific or 
women-related schemes during the Ninth Plan period. 
This process shall be further strengthened during this 
year. The Self-Help Group movement among women has 
proved to be enormously successful. 

The Government has announced National Health 
Policy 2002. which aims to achieve an acceptable standar 
of good health amongst the general population. This will 
be done through increased access to the decentralized 
public health system by establishing new infrastructure in 
deficient areas and by upgrading the infrastructure in the 
existing institutions. A new National Policy on Indian 
Systems of Medicine & Homoeopathy has also been 
announced. Our efforts at containing malaria, kala-zaar, 
dengue, blindness, and leprosy are progressing well. The 
coverage under the Revised National TB Control 
Programme has risen to 560 million people from 20 
million in 1998. The Government has strengthened its 
partnership with States and NGOs in implementing a 
comprehensive National AIDS Control, Programme 
throughout the country. In the era of liberalization, the 
Government is committed to ensuring the affordability of 
basic drugs. It will take comprehensive steps to further 
strengthen our pharmaceutical industry, which in recent 
years has acquired impressive export capabilities and 
tremendous global competitiveness in developing new 
drugs. 

Improvement in the poor standards of sanitation, in 
urban as well as rural India is essential for reducing the 
burden of disease. especially among the children and 
poor, The Government will soon launch, in active 
partnership with citizens' organizations, a major 
cleanliness drive, starting with Railways. government 
buildings, hospitals, and public places. 

The poor performance of Bihar. Madhya Pradesh. 

Rajasthan and Uttar Pradesh in stablizing their population 
is a matter of serious national concern. The Centre. in 
close cooperation with these four State Governments, has 
planned focused interventions to tackle this problem. A 
matter of equally grave concern is the fact that the female 
to male ratio in several developed parts of the country, 
such as Punjab, Haryana, GUjarat. Maharashtra, and Delhi, 
is significantly lower than the All-India average. which 
itself has been declining over the past few decades. 
Parliament has strengthened the punitive provisions of the 
law against pre-natal sex determination. However the time 
has come for the governments and civil society to launch 
a sustained campaign against the evil of female foeticide 
and infanticide. Another area of concern is the revival of 
polio in UP and some other States, which has frustrated 
our resolve to make Inda polio-free by 2001. In view of the 
alarming spread Hepatitis - B in 15 States. pilot projects 
have been launched for providing children with the 
necessary vaccine. 

Promotion of social justice and mainstreaming of the 
weaker sections and minorities has been the constant 
endeavour of my Government. One of the key strategies 
for ensuring this is through economic justice and 
employment-oriented educational assistance. In the current 
year over 18 lakh SCs, 5 lakh STs and 6 lakh backward 
class students have been awarded scholarships. Two new 
meritbased scholarships after 10th standard have been 
introduced this year-one in the name of Dr. Babasaheb 
Ambedkar and the other for physically challenged students. 
The various concerned Finance and Development Corpo-
rations have a challenging role to play to live up to their 
mandate. 

To give a further thrust to the welfare and 
development of Scheduled Tribes. 8 Scheduled Area and 
Scheduled Tribes Commission has been set up. The last 
such Commission was set up in 1960. Similarly. after fifty 
years. a summary revision of Scheduled Tribes' list has 
been done under Article 342 of the Constitution. involving 
inclusion or exclusion of 142 communities. To give focused 
attention to the needs of Scheduled Tribes. it is proposed 
to set up a separate National Commission for STs by 
bifurcating the National Commission for SCs and STs. 

The Ministry of Youth Affairs & Sports has finalized a 
new draft National Youth Policy. A National Youth 
Commission has been set up. Indian sportspersons 
deserve commendation on therr spectacular performance 
in the 17th Commonwealth Games and 14th Asian Games. 
The decision to host the first ever Afro-Asian Games later 
this year will further promote sports in the country. I call 
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upon our promising sportspersons and sports organizations 
to start preparing in full swing for the Olympics next year. 
Honourable Members, let us send our best wishes to the 
Indian cricket team playing in the World Cup tournament 
in South Africa. 

The Governments's commitment to electoral reforms 
is seen in :,e concrete legislative action undertaken last 
year. It showed that Parlia;"ent is responsive to people's 
concerns over criminalisation of politics. Further, the 
Representation of the People (Amendment) Bill. 2001 
seeking to provide for open ballot system in respect of 
elections to Rajya Sabha for checking reported prevalence 
of money power in Rajya Sabha elections and the 
Election and Other Related Laws (Amendments) Bill, 2002 
providing elections funding to political parties to check 
corruption and money power in elections, are pending 
before Parliament. 

Judicial delays have been a cause for serious 
concern. To remedy this situation, nearly Rs. 500 crore 
have been allocated as special project and upgradation 
grant for judicial administration. This is the largest 
investment ever made for this purpose. Fast Track Courts 
in some States have improved the conviction rate. A 
concerted drive has been launched to fill about 2,000 
vacant posts of Judges and Magistrates In District and 
Subordinate Courts. 

The year gone by has seen a bouquet of initiatives 
to revive the glory of Indian culture. The much-needed 
synergy between Culture and Tourism has been brought 
to the fore by promoting a new concept of developing at 
least one Culture-cum-Tourist hub is each State. A number 
of monuments have been taken up for integrated 
conservation and development. All-round infrastructure 
development and public amenities around these comple-
xes have been taken up in a big way. Kurukshetra, Red 
For~. Ajanta, Ellora, Hampi, Humayun's Tomb, etc. are 
some of the examples. It is proposed to revive cultural 
tourism along the routes of the great Vatras of Adl 
Shankaracharya. Swami Vivekananda, and Mahatma 
Gandhi. Work is being undertaken to develop complexes 
along the route of the legendary river Saraswati. Many 
schemes have been taken up during commemoration of 
2.600 years of the Janm Kalyanak of Bhagwan Mahavir. 
The Mahabharata Festival at Kurukshetra will now be held 
every year. Much of the ancient wisdom of India is stored 
in a large number of manuscripts available with institutions 
and individuals all across the country. A National Mission 
for Manuscript~ has been recently launched with the aim 
of surveying. cataloguing. preserving and collecting these 

invaluable manuscripts in a National Manuscripts Library. 

My Government will continue its vigorous efforts to 
use India's For~ign Policy to promote and safeguard our 
critical national interests. Drawing on the strength of our 
civilizational and historical ties with countries across the 
globe, we will forge ahead towards broad-basing our 
political links, expanding our network of economic 
cooperation strengthening strategic inter-linkages. and 
collaborating on cutting-edge technologies. 

India has always striven for peaceful, friendly, and 
cooperative relations with all its neighbours. Unfortunately. 
Pakistan has conSistently responded to our efforts with 
hatred and violence, sponsoring and actively supporting a 
sustained campaign of cross-border terrorism. Recent 
revelations have shown how every civilized diplomatic 
norm is being flouted by the use of its diplomatc mission 
in Delhi to arrrange financing for terrorist groups in the 
country. We have had to take measures against the 
concerned diplomats, but have also reirteated that we 
would be willing to retain the level of our diplomatic 
representations by accepting replacements of the expelled 
officials. Our position remains unchanged that we are 
willing to resume bilateral dialogue with Pakistan. as soon 
as cross-border terrorism ends. 

India's commitment to SAARC. as an engine for 
economic inte-gration and equitable development in the 
region, remains undiluted. We have constantly pushed for 
progress on substantive aspects of the economic agenda 
outlined in the Kathmandu Declaration. We have repeatedly 
declared our willingness to attend the next SAARC Summit 
If meaningful progress is achieved on these issues. 

India will continue to intensify its multi-faceted 
cooperation with Bhutan. Historical. cultural, and ethnic 
affinities hav, shaped our relations with Bangladesh and 
Myanmar. We are also implementing developmental 
projects with Indian assistance in Myanmar. With 
Bangladesh, we are also engaged in a dialogue on some 
important political and security issues that have arisen in 
our interactions. The visit of the Prime Minister to Maldives 
in September last year further enhanced our cordial 
relationship with that country. 

Nepal is passing through a difficult phase of political 
changes and Maoist insurgency. We believe that multiparty 
democracy and constitutional monarchy are two essential 
pillars for stability. security. and development in Nepal. We 
hope that the current problems will be resolved In thiS 
framework. in a peaceful and consensual atmosphere. We 
have maintained an intensive political dialoue and fruitful 
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economic cooperation with Sri Lanka. We continue to 
support efforts towards a solution of political problems in 
that country in a manner that preserves its territorial 
integrity and meets the aspirations of all segments of its 
population. 

The people of India and Afghanistan have a legacy 
of close and historic ties of friendship and cooperation. 
We welcome the expansion and consolidation of the 
authority of the Transitional Administration and fully support 
the Government of Afghanistan. We look forward to 
receiving the President of Afghanistan on a State visit to 
India in the very near future. India will continue to extend 
extensive humanitarian, financial, and project assistance 
for Afghanistan's reconstruction. 

The close ties of friendship between India and Iran 
were put on a stronger footing, when we hosted the 
President of the Islamic Republic of Iran as the Chief 
Guest at our Republic Day Parade this year. We want to 
expand. consolidate, and diversify our ties with Iran, which 
have a strategic dimension in the areas of energy and 
transit. 

India's interactions with China have grown and 
diversified. Trade and economic cooperation are expanding 
rapidly. Efforts to build trust and understanding in other 
areas continue. The Prime Minister has been invited to 
VISit China thiS year and has accepted the invitation. We 
continue to strengthen our bilateral relationship with Japan, 
pursuing the shared objective of building a Global 
Partnership. India's cooperation with the Republic of 
Korea continues to expand. We continue to monitor 
developments in the Korean Peninsula. Reports that the 
Democratic People's Republic of Korea resumed its nuclear 
weapon programme with the help of technology from 
Pakistan arouse serious concern, both about the security 
implications and about the double standars with which 
much of the world has handled the question of treaty 
obligations as well as proliferation issues. 

India's traditionally warm relations with South East 
Asia have been reflected in our recent bilateral interactions, 
Including the Prime Minister's visits to Combodia, Laos, 
and Thailand. Our engagement with the region reached a 
qualitatively higher platform, when our interface with 
ASEAN was raised to the Summit level in November 
2002. We are making good progress on the economic 
initiatives outlined at the India - ASEAN Summit in Phnom 
Penh. 

India's deep-rooted relations with Central Asia have 
been enhanced by an identity of views on recent political 

and economic developments. India and the countries of 
Central Asia also have a shared determination to tackle 
the negative focus of terrorism extremism, and drug 
trafficking, which stalk our common neighbourhood. 

The Gulf region is of great importance to India. The 
region is a major source of India's energy needs and a 
major economic partner in trade and investment. Over 3.5 
million Indians are engaged in the economic development 
of the Gulf countries. These multi·dimensional ties have 
been further stregthened and diversified through sustained 
interaction. 

We share the concern of the entire world on the 
unhappy situation relating to Iraq. We have deep interest 
in peace, stability, and security in that region. We hope 
that the wisdom of the international community, expressed 
through the UN Security Council, will result in a peaceful 
resolution of this matter in a manner. which would benefit 
humanity. 

My Government attaches great importance to the 
strategic partnership between India and the RUSSian 
Federation. which is enriched by regular political 
consultations, multi-faceted economic cooperation and 
intensive defence collaboration. During President Vladimir 
Putin's visit to India in December last year, we also signed 
a Memorandum of Understanding on Cooperation in 
Flighting against Terrorism. 

India's engagement with countries in Europe 
continues to be broad-based and intensive. Regular 
exchanges of views on regional and international 
developments have promoted a better appreciation in 
these countries of our legitimate concerns and helped to 
re-vitalize our bilateral relationships. The India-EU Summit 
in Copenhagen strengthened our institutional dialogue 
with the European Union, which we will take forward at 
the next Summit meeting in India later this year. 

India and the USA continue to forge a new 
relationship. There is a mutual conviction between the two 
countries that their bilateral relationship must undergo a 
qualitative transformation in order to respond to the 
increasingly complex challenges to the international 
security and strategic architecture. The two countries are 
also engaged in builidng closer bilateral consultations on 
multilateral social and economic issues of mutual concern. 

Africa continues to occupy a special place in our 
diplomatic interactions. This continent, which constitutes 
the largest group of countries in the United Nations, is 
also, Increasingly, becoming an important economic partner 
of India. 
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Our bilateral relations with Latin America and 
Caribbean have grown considerably. The "Focus LAC" 
programme pursued since 1997 has resulted in increasing 
attention being paid to the region by the Indian public and 
private sector. 

The Government's consistent efforts to nurture a 
close relationship with the overseas Indian community 
were highlighted by the celebrations of the first Pravasi 
Bharatiya Conference in January. On this occasion, we 
honoured ten eminent persons of Indian origin whose 
achievements in their countries of adoption and domicile 
have done our country proud. The Government has also 
decided to grant dual citizenship for persons of Indian 
origin living in certain countries. The necessary legislation 
for this will be introduced in this session. 

Honourable Members, it is indeedd heartening that 
the Winter Session of Parliament did exceptionally well in 
conducting its legislative business. During that session. 
both Houses passed as many as 42 Bills and I have 
accorded assent to all of them. The Government was able 
to bring forward several legislations last year, out of which 
93 Bills have been passed. which also include important 
constitutional amendments. This is the highest number of 
enactment of legislations enacted in a Single year during 
the last 25 years and the third highest since 1947. Apart 
from the fiscal agenda relating to the Railway and General 
Budgets, there is a heavy legislative business awaiting 
completion in this Session. I do hope that the Budget 
Session - an all the subsequent sessions of Parliament-
will be as productive as the last one. 

I wish you success in your endeavours. 

Jal Hind. 

13.58 hr •. 

INTRODUCTION OF MINISTERS 

(Translation) 

THE PRIME MINISTER (SHRI ATAL BIHAR I 
VAJPAYEE) : Mr. Speaker, Sir, through you I would like to 
introduce my new colleagues recently inducted in the 
Council of Ministers to the House. 

1 . Shri Arun Jaitely 

2. Dr C. P. Thakur 

The Minister of Law and 
Justice and Minister of 
Commerce and Industry. 

The Minister of Small 
Scale Industries and 
Minister of Department of 
Development of North 
Eastern Region. 

3. 

4. 

5. 

6. 

Shri Sangh Priya 
Gautam 

Shri Chhattrapal Singh 

Shri Dilip Singh Judev 

Shri Dalipkumar 
Maneukhlal Gandhi 

7. Shrlmati Bhavnaben 
DevraJbhal Chlkhalia 

8. Shrimati Jas Kaur 
Meena 

13.59 hr •• 

The Minister 0' State of 
the Ministry of Agro and 
Rural Industries. 
(Independent charge) 

The Minister of State in 
the Ministry of Chemicals 
and Fertilizers. 

The Minister of State in 
the Ministry of Environ-
ment and Forests 

The Minister 0' State in 
the Ministry 0' Shipping 

The Minister 0' State 
in the Ministry of 
Parfimentary Affairs and 
Minister of State in the 
Ministry of Tourism and 
Culture. 

The Minister of State in 
the Ministry of Human 
Resource Development. 

OBITUARY REFERENCES 

(English) 

MR. SPEAKER : Hon. Members. as we meet today 
after an interval of about two months, it is my sad duty to 
inform the House of the paSSing away of Shri Ananda 
Mohan Blawas, a sitting Member, and one of our former 
colleagues, Shri S. Murugain. 

Shri Ananda Mohan Biswas was a sitting Member of 
the Lok Sabha representing Nabadwip Parliamentary 
Constituency of West Bengal. 

14.00 hr •. 

Earlier, Shri Biswas was a member of West Bengal 
Legislative Assembly from April to June, 1971; from 1972 
to 1977; and from 1983 to 1987. He served as Minister of 
State for Finance during 1971 and Minister of State for 
Agriculture and Community Development and Law from 
1972 to 1977 in the State Government. 

He was a member of the Committee on Subordinate 
Legislation from 1999 to 2000, Committee on Petroleum 
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and ChemIcals from 1999 to 2002 and Comrnit1ee on the 
Welfare of Scheduled Castes and Scheduled Tribes from 
3rd May, 2000 till his death. He was also a member of the 
Consultative Committee, Ministry of Home Affairs from 
20th January, 2000 till his death. 

An advocate by profession, Shri BiswaG was an 
active social worker. He was President. Dalit Samaj 
Mahajote, an apex organisation of Scheduled Castes and 
Scheduled Tribes in West Bengal. He was al80 a member 
of the National Commission for Scheduled Castes and 
Scheduled Tribes from 1995 to 1998. He worked for the 
welfare of the poor and the downtrodden. 

Shri Ananda Mohan Blswas passed away on 3rd 
February. 2003 on board the Rajdhani Express going from 
New Delhi to Kolkata following a massive cardiac arrest 
at the age of 64. 

Shri S. Murugain was a member of Seventh lok 
Sabha from 1980 to 1984 representing Tirupaltur 
Parliamentary Constituency of Tamil Nadu. 

Shrr Murugain was a member of the Committee on 
OffiCial Languages from 1980 to 1984 and Committee on 
Private Members' Bills and Resolutions during 1984. 

Earlier. Shri Murugain was a member of Tamil Nadu 
legislative Assembly from 1962 to 1976. He was also a 
member of the Estimates Committee and Privileges 
Committee of the State Legislative Assembly from 1963 to 
1964 and 1965 to 1966 respectively. 

He also served as the Councillor, Tiruvannamalai 
Municipal Council during 1955-64. 

Shn Murugain. a businessman by profession, was a 
member of the Food and Development Advisory Committee 
and State Industrial Development Committee of Tamil 
Nadu during 1963 and 1965, respectively. 

Shri Murugain was an active social worker. He 
worked relentlessly for the uplift of poor and downtrodden 
sections of the SOCiety. 

Shri S. Murugain passed away on 6th January 2003 
at Tiruvannamalai. Tamil Nadu at the age of 83. 

We deeply mourn the loss of these friends and I am 
sure, tho House would join me in conveying our 
condolences to the bereaved families. 

As the hon. Members are aware, on 1st February 
2003, Shrimati Kalpana Chawla and six other astronauts 
on board the space shuttle Columbia were killed when the 

space shuttle distintegrated over the State of Texas. U.S.A. 
minutes befont it scheduled landing in Florida. What could 
have been a triumphant return to earth after a successful 
sixlen-day mission in space ended in a tragedy, which cut 
short the promising career of a gritty and determined 
Haryan bom girt. 

Shrimati Kalpana Chawla whose early dreams of 
ftight had been ~nspired by JRD Tata was a living example 
of what a determined person could achieve by will power 
and sustained hard work. Her untimely death in such 
tragic circumstances is. therefore, all the more 
heartrending. 

w. deeply mourns the tragic and untimely demise of 
Shrimati Kalpana Chawla and her fellow astronauts on 
board the space shuttle Columbia. 

The House may place on record its deep sense of 
sorrow and grief on this tragedy. 

The House may now stand in silence for a short 
while as a mark of respect to the memory of the departed 
souls. 

14.04 hr •. 

(The Members then stood in silence for a short while) 

14.05 hr •. 

PAPERS LAID ON THE TABLE 

(English] 

THE MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF LABOUR (SHRI VIJAY GOEl) : I beg to 
lay on the Table a copy of the Customs Tariff (Amendment) 
Ordinance, 2003 (No. 1 of 2003) (Hindi and English 
versions). promulgated by the President on the 20th 
January, 2003, under article 123 (2) (a) of the Constitution. 

(Placed in Library See No. LT. 6959/2003) 

MR. SPEAKER : The House stands adjourned to 
meet tomorrow at 11 a.m. 

14.06 hr •. 

The Lok Sabha then adjoumed till Eleven of the Clock 
on Tuesday, February 18, 2003lMagha 29. 1924 (Saka) 
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